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Withdrawal by empanelled hospitals from ECHS

1151. SHRIRAIJEEV CHANDRASEKHAR: Will the Minister of DEFENCE be pleased

to state:

{a) whether empanelled hospitals in the Ex-Servicemen Contributory Health

Scheme (ECHS) are withdrawing from the scheme, if so, the reasons therefor;

{b) whether Government has received complaints from ex-servicemen regarding

non-admission of patients by hospitals demanding advance payments; and
{cy if so, the action taken by Government against such hospitals?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (RAO INDERIIT
SINGH): (a) Some empanelled hospitals have stopped providing services citing reasons
of delaved payments, low CGHS rates of treatment etc. 407 empanelled hospitals have
not renewed Memorandum of Agreement (MoA) with Ex-Servicemen Contributory

Scheme over the time.
by Yes, Sir.

{c) Action, such as show cause notice to the concerned hospitals to explain
reasons for asking advance payment, direction to refund the advance payment, stoppage
of referral to the defaulter hospitals and warning to desist from such action else face

dis-empanelment 1s taken by the Government.
Weapons imports by neighbouring countries

1152, SHRI KIRANMAY NANDA: Will the Minister of DEFENCE be pleased to

state:

{a) whether Government has taken note of increase in import of weapons by

some of our neighbouring countries and if so, the details thereof;

(b) whether Government has reviewed or proposes to review the implications of

such imports on national security and if so, the details thereof; and

{c) the steps being taken or proposed to be taken by Government to augment

the defence preparedness to meet the challenges in this regard?

THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR): (a) to (c)
Government keeps a close watch on all developments having a bearing on our national

security and take necessary measures to safeguard it. Further, appropriate steps are
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taken to ensure that the security concerns pertaining to the borders are adequately
addressed through various measures including capability building and infrastructural

development.
Assessing country’s maritime strength

1153, SHRIMATT WANSUK SYIEM: Will the Minister of DEFENCE be pleased to

state:

(a) whether the recently held International Fleet Review at Visakhapatnam with
more than 50 countries participating gave India an opportunity to assess its present
maritime strength and priorities its immediate expansion plans in terms of maritime
capabilities;

(by whether with more than 40 per cent of its current GDP linked to global trade,
mostly sea-borne, India needs to modernize its poor maritime infrastructure on the lines

of what US did at the turn of 20th Century and China at the dawn of 21st Century;

and

{c) whether Indian Navy’s budget has remained modest at well below 20 per

cent and needs review?

THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR): (a) and (b) The
recently held International Fleet Review at Visakhapatnam was primarily conducted to

build ‘Bridges of Friendship™ with friendly foreign countries.

However, Government constantly reviews requirement of assets for Indian Navy
keeping in view threat perceptions, prevailing strategic environment, emerging
technologies, availability of funds and needs of national security. Further, the Indian
Navy has promulgated a ‘Maritime Infrastructure Perspective Plan” (MIPP) for 2015-
2027 which includes a roadmap for strengthening maritime infrastructure in consonance

with augmentation of force levels and manpower of Indian Navy.
{c) Indian Navy’s budget has remained below 20% of the total Defence Budget.
Shooting down of unidentified object in Rajasthan
1154, SHRIMOTILAL VORA: Will the Minister of DEFENCE be pleased to state:

(a) whether it is a fact that a balloon-like unidentified object was spotted flying
in Barmer district of Rajasthan on 26 January, 2016;

TOriginal notice of the question was received in Hindi.



